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Employment to Landles Rural Harijans
around Delhi where the Agricultural Land
they had been working on, has been
acquired
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THE DEPUTY CHAIRMAN: Now we
shall take up the Constitution (Sixty-second
Amendment) Bill for further consideration.
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SHRI DIPEN GHOSH (West Bengal) : Is
there any difficulty in having a discussion on
this issue? It is agitating the minds of the
People of 'eastern India and various other
backward States and backward areas in
various other States because of this lopsided
planning. There is a feeling in certain States
and in certain areas of certain States that the
people there
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are being slighted. Why should there not be
discussion on the regional imbalances?

THE DEPUTY CHAIRMAN: You are a
special invitee to the Business Advisory
Committee. The matter did not come before
it. If the matter comes before it, it will be
considered. (Interruption) Writing a letter is
different .

(Interruptions)
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SHRI PARVATHANENI UPENDRA ;
Andhra Pradesh): You promised that it
would be considered.

THE DEPUTY CHAIRMAN; No promise
was given about it.

SHRI PARVATHANENI UPENDRA: It
was promised that a kind of discussion would
be allowed.

THE DEPUTY CHAIRMAN; No, no
promise was made. You are not aware of the
situation. If he has written a letter, I am not
aware of it. Let the matter come before the
Chairman and the Business Advisory Com-
mittee .
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SHRI DIPEN GHOSH; From the other side
also it is creating a problem. If Parliament
does not discuss this issue relating to the
regional imbalances, it is creating problems.

THE DEPUTY CHAIRMAN; You take up
the matter with the Chairman and discuss it.
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SHR1I DIPEN GHOSH: Flssiparous
tendencies are developing in various other
parts of the country. Let Parliament discuss it.
This is a very important issue. The Bihar
Vikas Manch has been sponsored by a ruling
party member. The other day in the other
House the ruling party members waled out of
the House because Orissa is being slighted in
the matter of railways.

THE DEPUTY CHAIRMAN: You are a
senior Member of this House. You know that
the matter has been brought before the
Chairman, before the Business Advisory
Committee and before the Ministry of Parlia-
mentary Affairs and they have to allocate
time. It is very surprising that you are raising
it like this...
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THE DEPUTY CHAIRMAN: I will
convey the wishes of everybody to
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[The Deputy Chairman] the Chairman. All
right? Now, all of you, please sit down.
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SHRI PARVATHANENI UPENDRA:
She cannot raise it now. This should not be
allowed, how can she raise it now?...
(Interruptions)...
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SHRI PARVATHANENI UPENDRA;
You did not allow Mr. Singh and now you
are allowing him... (Interruptions) ...
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THE DEPUTY CHAIRMAN: Order,
oredr, please... (Interruptions)...  Let
everybody sit down. Mr. Abrar Ahmad,
please sit down. When I say, "Sit down", I
mean that you should sit down. You
understand it? Or, you don't? Or you want me
to speak in some other language which you
will follow? Please sit  down...
(Interruptions)...
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SHRI DIPEN GHOSH.- What will happen
now? Will there be a discussion Om the
subject of regional imbalances?

THE DEPUTY CHAIRMAN; I have
already said that I will convey your views to
the Chairman. I cannot give you any
assurance now.
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THE DEPUTY CHAIRMAN-. Mr.
Kulkarni, I am asking you to speak now...
(Interruptions).. .Mr. Dipen Ghosh, please
stop now. I have said that I will convey your
wishes to the Chairman. That is all. Yes, Mr.
Kulkarni.
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SHRI DIPEN GHOSH: Tomorrow is the
last day.
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ahead.
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SHRI N. K. P. SALVE: I appeal to the
Leader of the Opposition to come to the
rescue of the House. I appeal to Mr.
Gurupadaswamy.

(Interruptions)

THE DEPUTY CHAIRMAN: What is
this?
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THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRIM. M. JAC-
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OB): What is wrong with this man? Madam,
I do not understand...

THE DEPUTY CHAIRMAN; I myself do
not understand what is wrong with him and
Mr. Dipen Ghosh is there... (Interruptions)
You are a senior Member. When [ said that I
will convey the message to the Chairman...

SHRI DIPEN GHOSH; Madam Deputy
Chairman, 1 stand by what I said. The
question is that he has made a point to have
discussion on regional imbalances. The issue
°" regional imbalances has arisen due to
certain lop-sided planning and other policies
of the Government. He had written a letter to
the Minister in charge of Parliamentary
Affairs. Tomorrow i  the last day. It is the Co-
uncil of States. We are entitled to discuss this
issue, because, as you know, due to the lop-
sided planning' and policies of the Central
Government so many flssiparious tendencies
are developing. He can reply whether the
discussion will take place or not.

SHRI M. M. JACOB: The issue of
.regional imbalanecs is not in my hand. If the
Member wants to discuss °n any subject, he
has to go to the Chairman. (Interruptions)
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SHRI M. M. JACOB; Madam, any
discussion on regional imbalances is
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a  matter concerning the Planning
Commission. When they discuss matters
connected with the Planning Con-mission,
they will also discuss regional imbalances.
The Planning Commission is a body to look
into all the aspects of regional imbalances and
eradicating regional imbalances.

SHRI N. K. P. SALVE; Madam, [ want my
party's view to go on record. My party is
willing to have any debate, any discussion,
which they ask for. We are not scared ol any
debate whatsoever. But this kind of
intimation, this kind of gross misbehaviour
which is full of improprieties, is something
which we are not going to stand. If Shri
Dipen Ghosh is asking for a discussion, we
are not scared of a discussion. This House is
meant to discuss in accord" ance with rules
and regulations and dignity of the House. It is
that which we are protesting. We are not
against any discussion.
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THE DEPUTY CHAIRMAN; Mr.
Kulkarni, you go ahead with your speech.
Let him go on speaking.

SHRI RAM AWADHESH SINGH: What
go ahead?
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1.00 p.M.

THE DEPUTY

only ten minutes.
ten minutes... (Interruption) .

SHRI A. G. KULKARNI (Maha-rashtra);
Madam Deputy Chairman, I am greatful to
you... (Interruptions).

[RAJYA SABHA]

CHAIRMAN; Mr.
Kulkarni, will you please start now? You have
I am giving everybody
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[At this stage, the hon. Member left the
Chamber],

THE DEPUTY CHAIRMAN: Mr.
Kulkarni, before you start your speech...

SHRI PAWAN KUMAR BANSAL
(Punjab); Madam, you must condemn that
behaviour.

THE DEPUTY CHAIRMAN; There are a
few things which are beyond condemnation.
So, I don't have those words either in English
or Hindi or in any other language. We have to
put up with all kinds of people. Mr. Kulkarni,
the Congress Members have got ten minutes
each. So, please confine your speech to ten
minutes.

SHRI  SITARAM KESRI  (Bihar):
According to age, senior Members should be
given some more time.

THE DEPUTY CHAIRMAN-. And we
are skipping the Iunch hour
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